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[Translation )

SHRIRABIRAY We candiscuss about
Arrindia because newspapers have widely pub-
lishedreports about Arrindiacase

[Enghsh]

MR SPEAKER If thematterwasbefore
aCourt, ifajudgementwas givenbya Courtand
againstthat judgement ifthe Appeal s filedin
ahigherCourt fthat Appealis pendingwiththe
tugher Court that matterisnotfinally decided

(Interruptions)

SHRIGHULAMNABIAZAD Thejudge-
menthasbeengivenbyasinglejudge Now this
isbeforethe divisionBench So itis subjudice

[Translation:

SHRIRABIRAY Thehon Ministerhas
stated thatthe hearning has beenfixedfor 13th
May for the judgement Therefore unlistthe
discussionfor some otherday because asking
questions right now will not serve the
purpose (interruptions!

[English]

MR SPEAKER f{fthematterissubjudice
we do not sitin judgement or ask a question
Whentheyfinally decide it we ask aquestion

(Interruptions)

MR SPEAKER NextQuestion—Q 923
ShnmatiVasundhara Raja—notpresent Ques-
tion924

SHRIGUMANMALLODHA Mr Speaker
Sir lhavemade arequestunder Rule 48 itisa
matterregardingthe supply of waterto Rajasthan
Ihave madearequest Youmay kindly permit
me

MR SPEAKER Wewill discussit |am
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sorry
Now, we take up next Question—Q 924
Violenceand SexinFilms

%924 SHRIJEEWANSHARMA Wilithe
Minister INFORMATION AND BROADCAST-
ING be pleasedtostate

(a) whetherthe scenes of cnmes and sex
are ontheincrease inthe Indian flms and the
same are tellingupon adversely onthe charac-
terofthe youths and

(b} ifso thestepsthe Govemmentpropose
totaketobanthe release of suchfilms?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK P SINGHDEOQO) (a)An
increase in the scense of cnimes has been
noticed in the Indian films No analysis Is
however available onthe effectof suchscenes
uponthe character of the youths

(b) Alifilms are shown after clearance of
the CensorBoard

[Translation ]

SHRIJEEVAN SHARMA & Speaker

Sir thehon Ministerhas admittedn part (a) of
his replythat anincreaseinthe scenes ot cnime
and sex has been noticedin the Indian Films

Theresamuchdifference betweenthepresent
day flms andthefiims made 20—25 years ago

ScenseshowingA K 47— Cabarets orbomb
blasts findthe maximum place in modemfilms

lfwewatchtraller scenseoffinng,

or cabarets are shown maximum This ten-
dency hasincreased after the introduction of
Cable T V andithas theteling effecton the
youth Forthis purpose such a code of conduct
should be formulated thatthere are no cnme
scenesformorethan specified sothatthey may
not atfect the youth in the coming
tme (Interruptions)Now — a—days children
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between 7—B years are also watching
it (Interruptions)

MR SPEAKER You have asked your
question

SHRI JEEVAN SHARMA Scenes of
crime and sex should not be there in films for
more thandspecifiedtmes (Interruptions)

[Enghsh]

SHRIK P SINGHDEQ Sir, whatisthe
question?

MR SPEAKER The questionis Areyou
gomngtohave any model, any ruletocontrolsex
andviolapce inthe films?

SHRIK P SINGHDEO Asianswered
all films which are shown are cleared by a
CcnsorBoard Here youwantto knowwhatare
the functions of the Central Board If | givethe
answe! 1t will be clear | would ke to know
whetheryouwantmetoactafterthis Youhave
setupthe Cential Board of Film Centification
Afterthat doyouwanthe Governmenttointer-
fere and create problems or youdo notwishit?

Thatiswhy Iwastryingto givethe answer
Otherwise | will very easily say It will be
ecxamined or suggestion ofthe hon Member
canbeexamined aboutits practicality’

MR SPEAKER Youansweritinyourown
fashion

SHRIK P SINGDEO The objectives of
the Film Certification are

{a) The medium of film remains respon-
sible andsensitive tothe values and standards
ofsociety

(b) Artistic expressions of creative free-
domare notduly curbed

{c) Certification 1s responsive to social
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(d) The medmum of film provides clean and
healthy entertainment

(e) As far as possible the film s of aes-
theticvalue and cinematically of good standard

Afterthat if you still want the Government
tointerfere—becausethe Central Govemment
isempoweredtoonly give guidelines andithas
issued guidelines anditwas revived in Decem-
ber 1991 as aresult of vanous suggestions of
hon MPs of newspapers and also of the Con-
sultative Committee of Parhament —we are
willingto examine it

- L

MR SPEAKER Itisnotforanybody inthe
Houseto give adirection to the Government
Now the Government can come to acertain
conclusion and can putthat conclusion before
the House for the consideration of the House
The Memberis asking There is sex and vio-
lenceinthefims Whatdo youproposetodoto
controlit?

SHRIK P SINGHDEO TheBoardof Film
Certification have beenempowered

MR SPEAKER Hehasanswereditinhis
ownfashion Youcan put yoursecond supple
mentary

(Inlerruptions)

MR SPEAKER | am neither giving a
directiontoyounortothe Minister Itisnotforme
Itis betweenyou

{Interruptions)

SHRISATYADEOSINGH Hehasputa

question lethimanswert

MR SPEAKER Youdonotinterrupt

(Intenuptions)
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[Transiation)

SHRIJEEVAN SHARMA : The hon. Min-
ister has quoted fromthe objectives ot the Film
Certification that the censor Board remains
responsible and sensitive to the values and

standards of thé society. Butin my opinionno -

society will liketohave crime andsexinfilms.
Ihad asked whataction does the Govemnment
proposetotaketo containthe scenes ofcrime
andsexinthefilms because thismayincrease
that incidence of crime in the society as itis
teling upon adversely on the character if the
youths andsmalichidrenwhowatchsuchtypes
offilms. Therefore, whether anytime—bound

hasbeencheckedoutwithaviewto
check suchtendenty. lcouldnot getany feply
tou. . (Interruptions)

MR. SPEAKER: You please let him reply
toyourquestion.

{Enghsh]

SHRIK. P.SINGH DEO: incontinuationto
what! have said earlier, the guidelines onthis
very subject were issued on 6.12.91 by the
Central Govemmentas aresult of Section 5(b)
of the Cinematography Act, 1952. The guide-
lines were specific guidelines for curbing ex-
cessive sex and vioence in the films. if you
permitme, there arefive orsix points onwhich
the Board of Film Certification have been ad-
dressedas guidelines fromthe Central Govemn-
ment. Would youlike to give me the time?

MR. SPEAKER : Mr. Minister, the ques-
tions thatin spite of your guidelines, inspite of
your Censor Board, there is sex and violence.

" Areyounterveningtodosomethingmoretosee.

that there is no sex and violence? If you are
mmmmmmwnmm

are producingresultsitis very good. Butithey -

are notproducingthe results, youshalthaveto
dosomething.

SHRAI K. P. SINGH DEO : We are not
satsted. Sir TherersaBillpendinginthe Rajya
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Sabhaforgivingmoretesthtothe Central Board
of Film Certification. Secondly, itis the State
Govermnment which issues guidelines anditis
mentation of the guidelines.

So, alegisiationis pendingin Rajya Sabha
andafterthatis passedthere, we willbringitto
LokSabha.

SHRIJEEWAN SHARMA : Sir, itis not
aquestion ol giving toothtothe Central Censor *
Boardofindia.

SHRI SRIKANTA JENA : Mr. Speaker,
Sir.the hon. Minister has stated that guidelines

* have been gvento the Censor Board, to give

moreteethtothe Censor Board andthat they
have proposed a legisiation which is pending
with Rajya Sabha. Whenthatis aboutthe con-
stitution of the Board. Those persons who are
thereonthe Board, theirconductis totally against
the values. So, are youconsideringthe conduct
of those members while puting them on the
Boardandthatthey followthe values. according
totheguidelines issued? Unless there are right
kind of persons on the Board, whateverguide-
linesorwhateverrules arethere, they will notbe
followed.

MR. SPEAKER: Youhave asked a good
question. Now youcantake your seat.

SHRI SRIKANTA JENA : Will you con-
sider dissolvingthe present Censor Boardand
reconstitute such aboard having right kints of
persmssomrlaycmmlyenlomewhm
guidelines arethere sincerely?

SHRIK.P.SINGHDEO: Thisis asugges-
tionfortaking action. We shall definitely con-
siderit.

[Translation]
SHRIRAMNAIK : Mr. Speaker, Sir. the

Bombay bomb blast have revealed so many
things this incidenthas alsorevealedthe nexus
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between smugglers and film producers. An-
swer of demonstrations heldin Bombay in pro-
testagainstit. Some members of FilmMakers
Combine, namely SarvashriJ. Om. Prakash,
Sippi, Jimmi Narula, Yash Jojar, Surendra
Kapoor. Ram Vohara, Kiran Shantarambelda
discussionwiththe representatives ofthe B.J.P

[Engiish]

Sir. | am coming to the Question. | am
askingthe question. ’

{Translation]

They arrived at consensus on nine de-
mands. One ofthe agreementswas.....

[English]

MR. SPEAKER : Ithas nothing to dowith
theB.J.P.

[Transiaton]

SHRI RAFINAIK : Mr. Speaker, Sirlam _

gving the details of the discussions. The
mambers of fiim Makers Combing also
enphasisedthat scenes ol crimes andsexshould
theynotfindandwereofmuchplaceinthe During
the discussion Miss Puja Bhatt and Aditya
Pancholi...

[English]

MR. SPEAKER : This is a sort of propa-
ganda andnothingelse.

{Transtaton]

SHRIRAMNAIK: The Governmentshouid
call the people of Film industry at all India level
andarrive atconsensus on containingthe sex
andcrime scenss the films as hasbeen donein
Bombay city as consumers and puttingup a
renstanie toit. it the Government ready to do
so(interruptions})
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{English] '
Thisisaquestionpertainingtotheconsum-
ersprotecton. We areraigingt asaconsumers’
protectionissue. .
MR. SPEAKER: You cannotuse thisfioor
for party purposes.

SHRIRAMNAIK: This isthe consumers’
workwhich we aretakingup.

SHRIK. P. SINGHDEO : We will have to
examine theMember's suggestion.

SHRIRAMNAIK: Sir, what cidthe Minister

MR. SPEAKER.: What did you say, Mr.

) Minister?

SHRIK. P. SINGHDEOQ: Sir. isaidthatwe
willhavetoexamine the hon. Member's sugges-
tion.

[Translation|

SHRI HARI KISHORE SINGH : Mr.
Speaker, Sirlet the Members ason of 60 years
agebe aloudto ask as notthis...

[Engish]

MR. SPEAKER:1do notwanttogivean
impression that this question is also very
attractive.

[Translation]

SHRINITISH KUMAR : Mr. Speaker, Sir,
the Government has already admitted i fts
reply that scenes of violence andsex are onthe
increase in films. The survey regarding its
impact onteenagers and youths has notbeen
done. Mr. Speaker, Sir. itis very necessaryto

* havetheknowledge of sexinlife anditis aiso not

badit films are made on this subject. Sexis as
essentialastakingfoodbutas overratngcauses
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mdigestion similarly indiscriminate show of
~ex creates abnormality and misguide thaten
tire society insuch crcumstances {wouldlike
toknowfromthe Governmentastowhat extent
itis affectingthe teenagers? wouldalsoliketo
knowwhetherthe Governmentproposetocon
duct asurvey inthisiegardor not?

[English]

SHRIK P SINGHDEO Thehon Member
15 nght inthis aspect We are concerned about
the impact on the youth and the ministry of 188
hastakenstepstoget the analysis astowhat
1sthe effectonthe minds of the youthwhich are
ourfuture generation Fifty percentofourpopu
lation are women andwiat effectdoes thave on
them We are engaged inthat exercise

Onlyonethingthat| wouldliketosay s that
inthebeqinningthe hon Membersaidthatinthe
course of my answ el | said that no study has
beenconductedbefore (didnotsaythis |said
that no analysic 1s available with the Govern
ment heindianinstitute of Mass Communica
tions has undertaken aiianalysis and we are
alsogoingtosetupan analysisfortheyouthand
the women Itis avery good suggestionandwe
wouldlike to actonthis

SHRILAETAUMBREY Thisquestionis
1bout the banning of increasing crime and sex
In the Indian films | would like to draw the
Attention of the hon Minister and the House
through youthatinthe late night pictures shown
mthe TVs thereisanincrease offoreign films
where nude s enes are shown tdo notknow
whetherthehon Minister h 1sseentandwhether
itisanexpressionofat Butitembarrassesthe
vieweis whenthey seeitwith children andwith
familymembeis

twould hke toknow from the hon Minister
whetherthese foreign films which are shown at
late ights are cleared by the Censor Board It
1550 shythese nude sce nes are showninthe late
rughtpicture. [fitis notcleaiedby the Censor
B3oard vhatisthe standotthe Government?
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SHRI K P SINGH DEO The onginal
questionwasonindian fiims Ifthehon Member
1smeaningthetele—films andifhecangive me
specificdetails Iwillcheckupand lethimknow

This question does not arise from the main
question

(Translation)

SHRIKAMALA MISHRAMADHUKAR
Mr Speaker Sir ShnNitishjihas hut now said
thatsexs as essentalasfood Throughyou |
would ike to submitthatfor balanced diet you
havefixedthe quality of protein Carbo—hydrats
andfats booths the Governmentdecided to fix
suchcritena for the films also?

MR SPEAKER This question s related
tothe screening of films nottofood Therefore
Iwould not ask himto reply to it

SHRI GABHA I MANGAJI THAKORE
Mr Speaker Si through you { would like to
know fromthe hon Minister as to whethei the
fims these days are released only after cleat
ancebythe CensorBoatd Noonecanwatch 2
movie sitingtogetherwith hus youngctuldren |
would like to none fromthe hon Minister as to
couldtoofthe mebers of lim Censorboards
everbeen considered ? Their conduct should
also considered? You cannot see the calue of
Indian culture inthose films 1wouldketo know
whether thehon Miruste: will again loydownthe
criteriafor appointing the members of censol
Board?

[Englshj

SHRIK P SINGHDEOQ Therearesome
very eminent persons 26 tn number — in the
Board of film Certitication To pass sweeping
1emarks onthem~—wedidnothearthem—Ido
notthink itisaverytarthing But ifthereisa
specificinstance where they havefaled wecan
reviewt But apartfiomgiving guidelines and
directionstothe Central Board of Film Certifica
tion we do not interfere with the selection of
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films |donotknow whetherthehon Member
was refernng again to the tele—films orto the
ones which have been certified by the Central
Board of Film Certification, thatis, Indian fiims
Thereis adifference between thetwo

(Translaton]
indo—Thai Trade

+
SHRIRAJENDRAAGNIHOTRI
SHRIN K BALIYAN

*yo5

Wilithe Minister of EXTERNAL AFFAIRS
be pleasedto state

(a) whether the Prime Ministerdunng his
recentvisitto Thaitandinvited Thai business-
mentoinvestin and promote trade with india,

(b}itso theirresponse thereto and

(c) the details of areas in which offer of
mvestment has been received by the Govern-
men?

{Enghsh]

THEMINISTEROF STATE IN THEMIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KRUSHEED) (a)Yes Sir

(b} and (c), While no specific project—
proposals were made the areas identified co
operationwerefishenes food—processing, ag-
riculture andscience andtechnology

{ Nanslation|

SHR! RAJENDRA AGNIHOTEI Mr
Speaket Sui, when the hon Pnme Minister
1eturned from his visitto Thailand, he nformed
the countrymen that tus wisit to Thailand had
been very usetuland meaningtul dialogue held
with the Thaileaders and entrepreneurs He
furtheraddedthatthe efforts topromote thetrade
between two countries wilicontinue and there
will be more actve cooperation in the field of
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agnculture, ishery, food processing and sct-
enceandtechnology Inthiscontext, | wouidike
toknowfromthe hon Ministerastowhetherany
time boundprogramme has beenchalked outfor
startingjointventures withthat country ? if so the
comments on its implemention andif not the
reasons forits non implementation

[English]

SHRISALMANKHURSHEED Thereare
already 16 jontventures in Thailand between
Thalland and india and almost 300 other ven-
tures of indhan onginin Thailand ?

{Translation]

Regarding the time schedule as askedby
the hon Memberiwould iketotellnmthatthere
will be joint ventures inprivate sectors Inthe
joint commission of the private sectors the
industnalists of our country and Thailand will sit
together anddiscuss allthe aspects andthen
dectde asto where and which industnes should
besetupthere Onthe Governmentside lcan
state onlythismuchthatwe can encouragethem
andmake themsittogether and held dialogue
inttws connectionthe delegation of two orthree
industry— Boards has gone to Thailandand we
hopethatwewillsendone more delegationthere
very shortly whichwilihold dialogue thete re-
garding fishenes’ proposals

SHRIRAJENDRA AGNIHOTRI Mr hon
Minister Sir,inthis connection | would hike to
informthatthehon PrimeMinister has himself
agreedthat atime—boundprogramme willbe
chalkedoutand twill be reviewed fromtime to
time and whatever review report we will get
within ayearwillbe presented

MR SPEAKER To whom will be the
reportpresented ?

SHRIRAJENDRAAGNIHOTRI Thehon
Prime Minister himself has stated t inthe Press
conference | want to know only this much
whetheranyachievementhasbeenmadeas a





